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Petition(s) for Special Leave to Appeal (Cvil)...CC 1447/2003

(From the judgenent and order dated 05/08/2002 in LPA 12/91

of The H GH COURT OF M P AT GMLI OR)
AHUDHYA RAM & ANR Petitioner (s)

VERSUS

TURSANPAL SI NGH & ORS. Respondent (s)
( Wth Appln(s). for c/delay in filing SLP )

Date : 14/02/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE BRI JESH KUVAR
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Petitioner (s)
M. Shrish Kumar M sra, Adv.
M. Abhay Singh Kushwaha, Adv.
M. Anish Kr.Gupta, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER
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(N.  Annapur na) (M thil esh Raghav)
Court Master Court Master



